
 3  Extension  of  time  for  S.  C.
 Report

 MR.  SPEAKER  :
 Monday,

 That  will  be  on

 SHRI  DINEN  BHATTACHARYYA :
 On  Monday  it  will  be  discussion  on  the
 Railway  Budget.

 MR.  SPEAKER :  That  is  all  right.  The
 week  contains  five  days.

 7i.08  hrs.

 DIPLOMATIC  RELATIONS  (VIENNA
 CONVENTION)  BILL

 EXTENSION  OF  TIME  FOR  PRESENTATION
 OF  REPORT  of  SELECT  COMMITTEE

 SHRI  B.  R.  BHAGAT  (Shahabad)  :  I  beg
 to  move  :

 “That  this  House  do  extend  the  time
 for  the  presentation  of  the  Report  of  the
 Select  Committee  on  the  Bill  to  give  effect
 to  the  Vienna  Convention  on  Diplomatic

 Relations  1961)  and  to  provide  for  matters
 connected  therewith,  upto  the  last  day  of
 the  current  session”

 MR.  SPEAKER :  The  question  is  :

 “That  this  House  do  extend  the  time
 for  the  presentation  of  the  Report  of  the
 Select  Committee  on  the  Bill  to  give  effect
 to  the  Vierma  Convention  on  Diplomatic
 Relations  (296i)  and  to  provide  for
 matters  connected  therewith,  upto  the
 last  day  of  the  current  session”

 The  motion  was  adopted

 SHRI  JYOTIRMOY  BOSU  (Diamond
 Harbour)  :  May  I  bring  a  very  important
 matter  to  the  notice  of  the  House  ?

 MR.  SPEAKER :  I  have  no  notice  of  it.

 SHRE  ‘SYOTIRMOY  BOSU
 the  telegrame  just  now.

 I  got

 MR.  SPEAKER  :  You  may  get  the  tele-
 gram,  But  you  should  follow  the  procedure,

 SHRI  JYOTIRMOY  BOSU :  It  is  a
 matter  involving  a  Member  of  this  House.
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 Mrs.  Goswami’s  house  was  attacked  by
 hooligans......

 MR.  SPEAKER  :  Don't
 proceedings  abruptly,

 interrupt  the

 SHRI  JYOTIRMOY  BOSU :  This  is  a
 very  important  matter.  I  got  the  telegram
 just  now  You  have  got  the  discretion,  You
 should  feel  sorry  that  a  Member’s  house  has
 been  attacked,  Also,  the  house  of  another
 Member,  Shri  Shashank  Shekhar  Sanyal,  of
 Rajya  Sabha  has  been  attacked.

 MR.  SPEAKER  :  I  am  not  permitting
 unless  I  have  notice  of  it.

 SHRI  JYOTIRMOY  BOSU :  It  was  not
 possible  to  give  notice  because  I  got  the  tele-
 gram  just  now.  There  was  no  time  for  me
 to  send  you  the  notice  before  the  House  sat.
 Therefore,  I  am  making  a  mention  of  it.  The
 house  of  Mrs  Goswami  was  attacked  by  some
 hooligans  with  bambs,  etc.  and  also  the  house
 of  Shri  Shashank  Shekhar  Sanyal,  a  Member
 of  the  Rajya  Sabha,  was  attacked  with  bombs,
 etc.  Let  the  House  make a  note  of  it.

 MR  SPEAKER :  There  is  now  a  _  regular
 Government  there,  There  is  no  Central  rule
 there  that  you  can  get  up  any  time  and  bring
 any  matter  before  the  House,  The  President's
 Rule  is  over  now.

 SHRI  JYOTIRMOY  BOSU :  This  House
 is  not  controlled  by  the  Central  Government.
 This  is  controlled  by  the  Members  of  the
 House,  through  you  aston  *

 MR.  SPEAKER  :  I  am  very  sorry  if  any
 MP’s  house  has  been  burgled.  You  cannot
 raise  that  matter  here  unless  there  is  a  breach
 of  privilege  involved.

 SHRI  JYOTIRMOY  BOSU :
 organised  attack  with  bombs.

 It  is  an

 MR.  SPEAKER  :  I  think,  the  story  of
 bombs  should  be  over  now.

 IL.4  brs.

 RAILWAY  BUDGET,  1972-73--GENERAL AL
 DISCUSSiON-—Contd.

 MR.  SPEAKER  :  The  House  will  now
 take  up  further  general  discussion  on  the
 Budget  (Railways)  for  ‘1972-73.


